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Jungte Mafia In Gu]arat and Assam

2028 SHRIKASHIRAMRANA.
SHRISHRIKANTAJENA:

WiU the Minister of DEVELOPMENT 
AND FORESTS be pleased to state:

(a) whether the Government are aware 
that ‘Jungle Mafia’ is active in tribal areas;

(b) If so, the details thereof; and

(c) the actbn taicen against them in 
Gujarat and Orissa and the number of per­
sons arrested in this connection?

THE MINISTER OF STATE THE MIN­
ISTRY OF ENVIRONMENT AND FORESTS 
(SHRI KAMAL NATH): (a) The State Gov­
ernment reports that no’ Jungle Mafia* is 
active in the forest area occupied by tribals in 
the States of Gujarat & Orissa.

(b) and (c) Do not arise.

SHRIYASHWANTRAO
PAT1L:

DR. A.K. PATEL: 
SHRIATALBIHARi 

VAJPAYEE:

Win the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state:

(a) whether the Indian Airlines have 
projected a heavy toss during the cunrent 
financial year as compared to the loss in­
curred during 1989-90;

(b) if so, the loss sustained during each 
month of 1991, routwise; and the reasons 
therefor;

(c) whether the 20 percent increases in 
fares introduced in October, 1991 was to 
cover this toss; and

(d) whether the Government have any 
plan other than fare increases to cover the 
tosses?

Losses in Indian Airlines

2029. SHRI GEORGE FERNAN­
DES:

SHRI RAJVEER SINGH; 
SHRIMATIVASUNDHARA 

RAJE:
SHRI MADAN LAL KHUR- 

ANA:

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN- 
DIA):(a)Yes,Sir,

(b) During the period April to Septemoer 
1991, Indian Airlines suffered a provistonal 
toss of Rs. 120.67 crores. While reoutewise 
profit/toss account is not compiled on monthly 
basis, the month-wise details of the overall 
provistonal toss are as under

Month Rupees in aores Onovishnal)

April 1991 12.83

May 1991 7.86

June 1991 9.34

July 1991 23.45

August 1991 32.26

Septomberl991 34.93
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The main reason for the losses are as 
follows:

I) Continued upward Increases In the 
value of foreign currencies vIs-a-vis the 
Indian Rupee;.

II) Increase in the price of Aviation 
Turbine Fuel; and

ill) Absorptbn of fixed expenses like 
depreciation, insurance interest and 
financing charges eta associated with A- 
320 fleet.

(c) No, sir.

(d) Indian Airlines has taken vartous 
cost reduction measures for reducing Hs

Ragging in Collegas

2030. SHRI GEORGE FERNANDES: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state the 
steps the Government propose to take to 
l>an ragging in colleges wluch has assumed 
alarming dimensbns?

THE MINISTER OF HUMAN RE­
SOURCE DEVELOPMENT (SHRI ARJUN 
SINGH): Government has drawn the atten- 
tnn of Vice-ChanceHor of all Universities, 
Directors of IITs, Principal of Regnnal Engi­
neering Colleges and Educatkxi Secretaries 
of all States/Union Territories to some recent 
incklents of ragging and requested them to 
take immediate steps to put im end to this 
undesirable acth^ and to provide new stu­
dents oondkons in which they feel welcome 
and conformable. Delhi University has 
passedanewordinanceonS. 10.1991 strictly 
prohblting ragging within the premises of an 
ooOeges and Departments of the University 
as well as on p u ^  t ia n s ^ . t  is axpecied

that similar steps wouM be taken by other 
Universities where the practloe of ragging 
prevails.

Birth Control Vaoelne

2031. SHRI GEORGE FERNAN­
DES:

DR. G .L KANAUJIA:

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state:

(a) whether the birth control vaccine 
developed t>y the National Institute of Immu- 
nok)gy has undergone the second phase of 
its clinical trials; and

(b) if so, the results thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARA DEVI 
SIDHARTHA): (a) and (b). The Birth Control 
Vaccine t>ased on Human Chorionic Gona­
dotropin devefoped by the Nattonal Institute 
of lmmunok>gy is presently undergoing Phase 
II dincai trials. There trials are expected to 
be completed in about 6 months where after 
the efficacy of the vacdne wouM be evalu-

Pollutlon ftwn Atomic Energy 
Plants

2032. SHRI GEORGE FERNADES:WiH 
the Minister of ENVIRONMENT AND FOR­
ESTS be pleased to state:

(a) whetherthe Government had sought 
the viewsof the Atomic Energy Commitssion 
regarding the pollutkm from the Atomic 
Energy Plants;

(b) K so. details thereô , and

(e  ̂the stops taken in this ragaid?


